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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.06.2021 (WEDNESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Admission (Fresh Case) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 271 of 

2021 

 

 

Department of Sales Tax through  

Deputy Commissioner of Sales Tax 

Vs. 

Dharit Kishorebhai Shah 

(Resolution Professional for Jailaxmi 

Sugar Products (Nitali) Pvt. Ltd.) & 

Anr. 

 

Zulfiker Ali P.S.  

 

 

 

For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 990 of 

2020 

 
 

Shree Pathology Laboratory  

Vs. 

Bigdream Ventures Pvt. Ltd. 
 

 
 

Tarun Arora Ishaan Patkar 

Arnav Narain 

3.  Comp. App. (AT) 

(Ins) No. 252 of 

2021 

 

Saurabh Bhuta 

Vs. 

Edelweiss Asset Reconstruction 

Company Ltd. & Anr. 

 

Sharath Sampath Avinav Mukherjee 

Prem Prakash 

Kanwer 

Rushil Mathur-R1 

 

4.  Comp. App. (AT) 

(Ins) No. 267 of 

2021 

 

 

M.R.A. Associates India Pvt. Ltd. 

Vs. 

Nextgen Procon Pvt. Ltd. 

Through Liquidator Mr. Rajesh 

Panayanhatta  

 

Siddharth Tandon  Prashant Jain 

5.  Comp. App. (AT) 

(Ins) No. 356 of 

2021 
 

D.R. Corporation (Proprietorship Firm) 

Vs. 

Ravi Kapoor Liquidator of City Tiles 

Ltd. & Anr. 

 
 

Aastha Mehta  Tirth Nayak-R1 

Jay Savla-R2 

 

6.  Comp. App. (AT) 

No. 27 of 2021 

 

Fine Handling and Automation Pvt. Ltd. 

Vs. 

Eepos Fine Rail Systems India Pvt. Ltd. 

& Ors.  

 

Swetab Kumar  Anandh K.-R2 & R4 
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7.  Comp. App. (AT) 

 No. 37 of 2021 

 

 

Raja Bahadur Welfare Association 

Vs. 

Okay Estate Developers Pvt. Ltd & Anr. 

 

S.I. Ansary  Dhruv Gupta-R1 & 

R2 

 

 

8.  Competition App. 

(AT) No. 01 of 

2021 

 

Arrdy Engineering Innovations Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Harpreet Singh 

Gupta  

Shama Nargis 

Ram Kumar 

Poornachandran 

Dinoo Muthappa 

Ankita Gulati-R2,6 
 

 

For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 830 of 

2020 

 

 

Manorama Shandilya (Through legal 

representative Mr. Shantanu Shandilya) 

& Ors. 

Vs. 

Ashish Gupta 

Resolution Professional in the Matter of 

Anush Finlease and Construction Pvt. 

Ltd. & Ors. 

 

Nikshubha Sethi Suresh Dutt Dobhal 

Mehak Khurana-R1 

Aashish Verma-R2 

Suresh Dutt Dobhal-

R3, R4 & R5 

Aashish Gupta-RP 

10.  Comp. App. (AT) 

(Ins) No. 351 of 

2021 
 

Rajnish Gupta 

Vs. 

Union Bank of India & Anr. 
 
 

Mohit Chaudhary Ekta Chaudhury-R1 

Abhishek Anand-R2 

 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 100 of 

2020 
 
 

Part Heard 

Connect Residuary Pvt Ltd. 

Vs. 

Krishna Chamadia & Ors. 

 
With 

T.N. Durga Prasad Avani Srivastava 

Raveena Rai 

12.  Comp. App. (AT) 

(Ins) No. 101 of 

2020 
 

Part Heard 

Connect Residuary Pvt Ltd. 

Vs. 

Krishna Chamadia & Ors. 

 
With 

T.N. Durga Prasad Rohit Ghosh 

13.  Comp. App. (AT) 

(Ins) No. 109 of 

2020 

 

Part Heard 

Sales Tax Department, State of 

Maharashtra  

Vs. 

Ricoh India Ltd. & Ors. 
 

 

With 

Prashant S. Kenjale Sanjeev K. Kapoor 

Avani Srivastava-

R1 

Raveena Rai-

R2&R3 

14.  Comp. App. (AT) 

(Ins) No. 248 of 

2020 

 

Part Heard 
 
 

 

State Tax Officer 

Vs. 

Ricoh India &  Ltd & Ors. 

Aniruddha P. Mayee Raveena Rai-R2 & 

R3 
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15.  Transfer Original 

Petition (AT) 

(MRTP) No. 02 

of 2017 

(Old 

Compensation 

Application No. 

51 of 2000) 

 

Part Heard 
 

Macedon Indo Austrian Ventures Pvt. 

Ltd. 

Vs. 

New Standard Engineering Co. Ltd. 
 

 

 

 

 

 

Aditya Narain 

Gaurav Sharma 

Tamanna Goyal 

Rajshekhar Rao 

 

 

 

 

 

 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar       

http://www.nclat.nic.in/

